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Title: Regarding deteriorating condition of Kumari Mamata Banerjee, M.P., due to her fast-unto-death on the
issue of transfer of fertile land to industrial houses.

SHRI KHARABELA SWAIN (BALASORE): Sir, one of our esteemed colleagues Kumari Mamata
Banerjee 1s on a fast unto death sit-in at Kolkata on a people’s cause. She 1s on such a strike since the
last ten days and naturally her physical condition has deteriorated. She is fasting on a farmers’ cause
where fertile lands are being handed over to the industrialists. While I do not object to the process of
industrialization, rather I welcome it, why should a factory be established on farmers’ land?

MR. SPEAKER: Let us talk of her condition.
SHRI BASU DEB ACHARIA (BANKURA): Sir, this is not based on facts.
MR. SPEAKER: Let us all join you. Do not enter into a controversial State subject.[r17]

You are definitely raising a very important issue. I think, the entire House, in one voice,
requests her to call off her strike, at least the hunger strike. She can carry on with the agitation, if
she wants.

... (Interruptions)

. IS IR AR : ST ReRe HIfhT 398 WY & R e &1 fl &g fF ST aradia wb
qam. .. (gqar)

MR. SPEAKER: You can express a desire but we cannot discuss the State Government matter.
... (Interruptions)
. IS IR AR : W T AFBRER. . . (FI8T)
MR. SPEAKER: May I make one submission?
... (Interruptions)
. fs $uR AR ¢ 39 W Aifew faan & oifhs e e &1 W $v Sf2.. . (araum)

MR. SPEAKER: Please sit down. Hon. Members, I am repeatedly requesting you. Please do not
raise State matter. Since it concerns health and well-being of one of our most distinguished
Members and her life, the entire House would join me to request her that she may kindly call off her
hunger strike. She can carry on with her agitation and movement. [ have no comment to make on



that. But I want her health to be properly safeguarded and her well-being should be assured. Shri
Swain, | am glad that you have given notice on this matter. Therefore, I join you.

. fasr TR AR @ Y@ TSaTd HU Aredl, 3R W TS a1 a8l B |
& HelGd: wHUds UTd, 379 9 sy
... (Interruptions)
Jehe HERY ¢ BH drd faar ol
... (Tge)
MR. SPEAKER: [ cannot say. This is a matter on which not only me, anybody would say.

... (Interruptions)

eTeT HEIGY : 37T HedHl b I8 V|

MR. SPEAKER: Please do not go into the merits of the case. I have already appealed to her. I have
also written a letter to her requesting her to withdraw her hunger strike. I am sure, when all her
colleagues in Parliament request her, she may consider it favourably.

.... (Interruptions)
JEUE HEGY : 37U 93 WY, 89 Heldl & 8 ol Hon. Members, please take your seats.
... (Interruptions)
... (eTge)
. faorr $AR AR ¢ # W B 39 A & a1 dag dw gl
sfiweft Hoon Yol (STSRfR): # W @) 39 farr & A1 dag de €
st = IR (ArR): § Wd 31 39 A & 9 dag e gl

SHRI KHARABELA SWAIN : One may not agree with him. But do I not have the right to raise the
point? ... (Interruptions)

MR. SPEAKER: I have allowed you to raise the matter.
... (Interruptions)
SHRI KHARABELA SWAIN : Then, please listen to me.

... (Interruptions)



MR. SPEAKER: Shri Swain, I am requesting you not to raise the State matter. You have already
made a comment.

... (Interruptions)

SHRI KHARABELA SWAIN : I am not raising the State matter. You can go through the records. |
am raising a matter of policy. ... (Interruptions)

MR. SPEAKER: Very well, policy matter of a State Government cannot be raised here.
... (Interruptions)

SHRI KHARABELA SWAIN : I have not taken the name of the West Bengal Government.

(Interruptions)

MR. SPEAKER: Let me see. I will decide as to what to remain and what not.

... (Interruptions)
SHRI KHARABELA SWAIN: Listen to me and then take a decision. ... (Interruptions)
MR. SPEAKER: [ am inviting you to speak.

... (Interruptions)

SHRI KHARABELA SWAIN : I am just saying this. Why should a factory be established on a
fertile land? ...(Expunged as ordered by the Chair) Hence, 1 shall request you to take the initiatives
with regard to calling off of fast unto death by Kumari Mamata Banerjee. ...(Expunged as ordered
by the Chair) Thank you very much, Sir. ... (Interruptions)

MR. SPEAKER: Prof. Malhotra 1s associating with this issue. I think, the whole House associates
with this issue.

... (Interruptions)

MR. SPEAKER: Ruling Party has nothing to do with it. The entire House has associated with the
issue. Please do not queer the pitch. Please do not do that. I appeal to Shri Ananth Kumar. I
sincerely hope that she will listen to the unanimous request.

... (Interruptions)
MR. SPEAKER: Nothing will be recorded.
(Interruptions)*

MR. SPEAKER: Hon. Members, Shri B.K. Tripathy, Shri Prasanna Acharya, Shri B. Mahtab, Shri
Tathagata Satpathy and Shri B.Panda are associated on this matter.



I have only called Shrimati C.S. Sujatha.

... (Interruptions)

* Not recorded



